T THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

‘.—"
0.A.NO. 1145 /57,

Batween:

K- Havoweon gl .
++ Applicant,
and

1. The Chief General Manager,
Telecommunications, A.P.Circle,
Dept.oi Telecommunications,
Govt.of India, ryde rabad.

2. The Listrict Telecom Engineer,
Karimnagar Iist, - :
Dept.of Telecommunications, Govt.of India,
Karimnagar-1. . '

3. The Sub Divisional Officer, Telecom,
@Qcﬂ&c{ ), Sub Division; _
Lept.of €lecomnunications, Karimnagar Dist.

Date of Crderi 24-9~97.

+» Respondents.

For the Applicnat: Mr, P.Naveen Rao, Advocate .

For the Respondents: Mr, VQJ&QMM\«M Addl .oasc.

CORAM: o :
THE HON'BLE MK.H,RASENDRA PRASAD : MEMBEE(ALMN)

The Tribunal made the following @rder:-

At the réqﬁést of Mr. hL{LLLQQMAQDU&ﬁleaIDEG

counsel

for the respondents, the case may be listed after two weeks to

enable him to file an appropriate reply. He waives the notice.

List it on 15-10-97.

If ahy wOftk is available in the meanwhile and if the

épplicant is willing he shall be engaged.
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1. Tre Chief Ceneral Meanager,
Telac@mmunicatzoﬁs, AP Circle,
Dawt.cm. Telecommunications,

- Govi.of Kﬁﬁle, Hyderabad,

f,'z,'whe ifetrict Teleghm Engzncex*.

Karimnagar. &d.st. o
. Dept.of i@lecamnunuuat;ana, éovt.of Jréva,_
.harzﬁnﬁqu-ie

"3; The . Fub tivzeional Gifacer, Aelecawh @aékkmﬂxQQA

. gub Iivision, Dept.of Telecommunications,

4, Gne CQpY t@ Mx. P.Naveen Rae, Advucat@, CAZsHyd. i

5s Une c&py w ME, Gb,\w_cm/k\/\_c\ Al SG5Ca CAT. Hyd.
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THE HON'BLE ARhRAJENDRA PRASAD $M(A). ::;;1
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